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To,

Sub:-

Ref:-

Sir,

7
Shri Chatra Bhukhan Gogoi,
Kegrstrar (Vigilance),
Gauhati High Court.
Guwahati.

Shri Utpal prasad,

District & Sessions Judqe.
Majuli.

Casual leave.

Your letter No. I A(M) / 2024 12225 Dated 29. 1 0.2024.

Dated Guwahati, ber,2OZ4

Yours faithfully,

st/-
REGISTRAR ruIGITANCE)
(t.>1

fq) octo

With reference. to_the- above, I am directed to inform you that you have been:E:Ei:Hfii,jffil oil':oro, "i-; ffi#ion reave permission, with the

fl#ilif il.Tl,.tr'#f fl:f:Hikr#:x,1r,]l'.":run*:::r

Memo No.HC.VII_O8 .n17 otz z -ro pzp dated f,Copy to:

1. The Chief Judicial Magistrate, Majuli.
J The project Manager, Gauhati High Court.
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